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IC) This docs Dot Irlse as yet IDsofar 

IS tbe IDdila Service of Eoalacers is 
cODDeCtcd. 

As for tt,e Indian Ecoaomlc SCTvke, 
tbe uppcr a,e limit prescribed for caadi-
d.tes to tbe lint two competitive examina· 
tions for recruitment to Grade IV of the 
Services Is upto 35 years os against the 
normal upper age limit of 26 years. 
o ~t bave not paSlied aDY orders 

for the protection of previous pay drawn 
by perSODS recruited to Grade IV of the 
Service throuah competitive examinations 
in tbe lirst two batches; however, tbe 
provious pay c.f Goverment servants will he 
protected to the utent provided for In the 
releuant rules. 

(d) No such proposal Is uOller wnsi· 
deralion. 

Uaiform for PoUce 

3193. SHRI G. y, KRISHNAN 
Wili the Minioter of HOME AFFAIRS be 
pleased to ltate : 

(a) whether it Is a faLt thai Ihe pattern 
of tbe Uniforms of the Delhi Polke is 
being changcd ; 

(b) if so, the rcasons therefor; and 
(c) the reasons for nol implementing 

the same pattern throughout India as a 
musure of unanmlt)' and int.grity 1 

THE MINISTER OF STATE IN 'THE 
MINISTRY OF HOME At'FAIRS (SHRI 
VIDYA CHAR AN SHUKLAI: (al and 
(b). In accordance with the decision taken 
by Government on the recommendation of 
tbc Deihl Police Commission, a Committee 
has been set up to review the pattern and 
icale of uniform of various ranks of Delhi 
Police. Tho report/recommendations of 
thil Committee are awaitcd. 

(e) Does not arlso. 

~  Rec(lrd. lu Cbladlprb 

3191. SHRIMATI NIRLEP KAUR: 
Will the MInister of HOME AFFAIRS be 
pleased to stale: 

(a) whether it Is a f.ct thut Revenue 
cnllies/records have recently, been started 
t" be wrillen in Urdu Intteall uf Punjabl 
"'hleb was boin& usell till few mooths bad, 
ill the area. uf Hindi and Punjabi relionl 
of the Joint PUDj" b and now rormlnl pal t 
,If' the UDloD Territory or CblDdiprb ; 

(b) if so. tbe rasonl for tbls cbBDse ; 
(e) whether the effected cbanse bas tho 

approval of the Minl5try . of Rome AfFairs 
since It represents a mejor ehalllco in 
policy; aDd 

(d) if not, the reasons tberefor and 
whdher the "IalIlS qllo is proposed to be 
maint3ined 1 

THE MINISTER OF STATB IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA): 
(a) No, Sir. 

(b) and (e). Do nol arise. 
(d) StC/tilS quo is being maiotdlned. 

Coli_Ie Students o l~1 at Bala50re, 
Orissa 

~1  &HRI S. KUNDU: Will the 
MinLter of EDUCATION AND YOUTH 
SERVICES be pleased to ~t t  : 

(4) whether Ihe Orissa Government 
ha"e recommended II scheme to the 
University Grants Commission for building 
a 500 bed College 6tudenl Hostel at Bala-
sorel Orissa; 

(h) If so. whether the U. G. C. bas 
sanctioned the scbeme ; and 

(c) if not, the,reasoD, thercfor ? 

THE MINISTER OP EDUCATION 
AND YOUIH SERVICES (DR. V. K. 
R. V. RAO) : (a) No, Sir. 

(bl and (e). Dol not arise. 

ImpJ< mentatioD of felaDlllna Safeguards 

3!93, SHRI M. N. REDDY, Will 
the i i~t  of HOME AFFAIRS be 
pleased 10 state: 

(a) the i ~t o  under which tbo 
"All Patty Accord" was reached on tho 
19th January, 1969 with respect to Telan-
gana Safeguards in Hyderabad ; and 

(b) the terms of the above" Accord" 
and the reaction of the CClltral OovOIn-
ment thereto '/ 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) aod 
(hI. Accordiul to Ihe information received 
flom the Slale (Jovernmcnl in lhe wake of 
Ihe alilution in the Telanll8Da area for 
proper implemeotutloa of the ~ . d.  

the Chief MiDI,tcr I:ODveaed I mcotlq of 




